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CENTRRL ADMUNISTRATIVE TRIBUNAL  
BNGALU'RE 	NCH 

Second Floor, 
Commerbial Complex, 

Indiranagar, 
88ngalore-38. 

'. 

	

	 V 	 S  Dated: 21JAN94 
PPLICTIONNO(s) 192 of 1990. 

lPPLICANtC.S.E1jas Aharned 	RES?ONDENTS:Djvjcjnn l Prff- r 
Southern Rai1ways,Bana1ó;e&Qthrs 

Dr.M.S.Nagaraja, 
Adv'octe1No.11, 
Sujatha Laomplex, 
First Cross,II Floor, 
Ganhinagar, Bangalore-.9. 

Sri.A.N.Venugopala Go1a, 
Advocate,No.8/2,Upstajrs, 
'R.V.Rad, Banaalore-4. 

TO. 

1.• 

2. 

SUBJECT:- Forwardine of copies of the Orders passed, by 
the Central Adminitr.a'€ive -Tribunal,Bängalore. 

-xxx- 

Please - find, enclosed herewith. a copy of the 

ORDER/STAY 'ORDER/INTERIPi •ORDER/, Passed by this Tribunal 

in' the. above mentioned application(s) on 22-12-1993. 

411 tjEPUTy REGISTRR')'\ 
. 	• 	. 	 '. 	 JUDICIAL BRINC41ES. 
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CENTRAL ADMINISTRATIVE TRIBUNAL 

BANCALORE BENCH 

S 
ORIGINAL APPLICATION No.192/90. 

ThIS THE 22ND DAY OF DECEMBER, 1993 

SHRI'V.RArKRISHNAN 	.. 	MEMBER (A) 

SHRI A.N.VUJJANARADHYA .. 	MEMBER (J) 

Sri C.S. Elias Ahamed, 
Aged about 32 years, 
5/0 Late C. Sabjan, 
Residing at No.353—A, 
Railway Quarters, 
M.G. Colony, 
Bangalore - 560 023. 	 •.. 	Applicant 

(Advocate By Dr. M.S. Nagaraja) 

Vs. 

I. The Divisional Personnel Officer, 
Southern Railways, 
Divisional Offices, 
Personnel Branch, 
Bangalore. 	- 

The Divisional Railway Manager, 
Personnel Branch, 
Southern Railways, 
Bangalore Division, 
Bangalore City. 

The Chief Personnel Officer, 
Southern Railways, 
Headquarters Office, 
Personnel Branch, 
Park House, 
Madras. 	 ... 	Respondents 

IN  
(Advocate By Shri A.N. Venugopal) 
Central Govt. Standing Counsel. 

( 
0 R D E R 

- 
' 	/Shri A.N. Vuijenaradhya, Member (3). 

Dr. M.S. Nagaraja for the applicant submits that 

he is seeking withdrawal of the application because the 

applicant got the benefit in pursuance of the order passed 
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in tJ.A.Nos.451 and 548/91. Accordingly, he is permitted to 

withdraw the application. 

2. 	The application is, therefore, dismissed as 

withdrawn. 
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(A .N.VUJJANARDHYA) 	 (V.RANAKRISHNIN) 
NEMBR (J) 	. 	 1E1ER (A) 
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